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Coram : Hori' rLe vjr. O.H. irjvedi 	Vice Chairman 

1-ion' ble Mr. P.M. Joshi 	; Judicial Member 

4/4/1989 

Heard Mr.]) .F.imin 1arnd adv3ctts for ha 

ap1icxt. Pending admission, issue notices on 

the respondents top1y on admission within 15 

days from the date of this order. The case be 

posted on 20/ 4/1989 for admission. 

(P.Ii... rivedi) 
Vice hairman 

(.1i.J shi) 
Judicial Member 
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